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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
SOUTHERN ZONE AT CHENNAI
Appeal No. 71 of 2024

Mr. Raja Jebadoss,

S/o. Mr Jeyasundarapandiayan,
D.No.3/442-4, Theni Road Kumaragiri Village,
Pudukottai Post, Tuticorin District 628 103.
Ph no: 94431 49699

Email id: msklawoffice@yahoo.co.in

...... Applicant
Versus
1. THE MEMBER SECRETARY,
STATE ENVIRONMENT IMPACT ASSESSMENT AUTHORITY,
TAMIL NADU (SEIAA),
Ninth Floor, Metros,
CMRL Building, Nandanam, Chennai- 600035.
Phone: 044- 24359973
2. STATE LEVEL EXPERT APPRAISAL COMMITTEE (SEAC),
Ninth Floor, Metros,
CMRL Building, Nandanam, Chennai- 600035.
Phone: 044- 24359973
...... Respondent(s)

COUNTERS AFFIDAVIT FILED ON BEHALF OF SEIAA - TAMILNADU,
THE FIRST & SECOND RESPONDENTS

I, A.R. Rahul Nadh, 1.A.S., aged about 37 years, working as Member
Secretary, State Level Environment Impact Assessment Authority, Tamil
Nadu (SEIAA-TN) having office at Nineth Floor, CMRL MetroS, Anna Salai,
Nandanam, Chennai — 600035 do hereby solemnly affirm and sincerely

state as follows:
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1. I am filing this counter affidavit on behalf of the First & Second
Respondent/SEIAA-TN herein and as such I am well acquainted with
the facts and the circumstances of the case from the records available

in this office.

2. 1deny all the averments and allegations stated in this Appeal No.71 of
2024 except those that are specifically admitted hercunder and put the

applicant to strict proof of the same.

3. It is respectfully submitted that the Project Proponent/Petitioner had
applied to the State Level Environment Impact Assessment Authority —
Tamil Nadu (SEIAA-TN) seeking Environmental Clearance for the Rough
Stone and Saral quarry over an extent of 1.84.0 Ha in S. F. Nos. 739/1
Padmanabamangalam Village, Srivaikundam Taluk, Thoothukudi
District, Tamil Nadu vide application dated 13.10.2014 under the
category ‘B2’ of item No.1 (a) “Mining of Minerals” of the Schedule to
the EIA notification, 2006 as amended.

4. It is respectfully submitted that the above proposal was placed before
the SEAC in its 64th meeting held on 20.03.2015 & 21.03.2015 & before
the Authority in its 135th meeting held on 04.11.2015 and the Authority
after careful consideration, decided to grant environmental clearance to
the said project Mining of Rough Stone and Saral to terms and
conditions stipulated under the provisions of Environment Impact
Assessment Notification, 2006 as amended and subjected to specific
condition that "The Environmental clearance is subject to obtaining prior
clearance from Forestry and wildlife angle including clearance from the
standing committee of the Naﬁonal Board for Wildlife as applicable before
issue of permit/ Consent to establish by the Competent Authority"/ before

starting any activity at site".
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It is respectfully submitted that in view of the above environmental
clearance was granted to the Project Proponent/Petitioner vide Lr. No.
SEIAA-TN/F.No0.3032/EC/1(a)/2339/2015 dated:04.11.2015.

It is respectfully submitted that the Project Proponent/Petitioner had
applied for amendment of environmental clearance dated 04.11.2015

vide Online Proposal No. SIA/TN/MIN/174990/2020 dated
24.09.2020.

It is respectfully submitted that the above proposal was placed before

the Authority in its 403 Meeting held on 13.10.2020. The Authority
noted that

i.  The Environmental clearance was issued to the project Proponent
Thiru. J. Raja Jebadoss for quarrying of Rough Stone and Saral
Quarry over an extent of 1.84.0 Ha at S.F No. 739/1 of
Padhmanapamangalam Village, Srivaikuntham Taluk,
Thoothukudi District vide SEIAA-
TN/F.No.3032/EC/1(a)/2339/2015 dated 04.11.2015 with a
validity that the Environmental Clearance will be coterminous
with the mine lease period or limited to a maximum period of 5
Years from the date of issue whichever is earlier and subject to

specific condition that

"The Environmental clearance is subject to obtaining prior
clearance from Forestry and wildlife angle including clearance
Jfrom the standing committee of the National Board for Wildlife as
applicable before issue of permit/Consent to establish by the
Competent Authority"/ before starting any activity at site"

ii. No Objection certificate was issued by the Principal Chief

Conservator of Forests and Chief Wildlife Warden, Chennai to
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operate Rough Stone over an extent of 1.84.0 Ha at S.F No. 739/1
of Padhmanapamangalam Village, Srivaikuntham Taluk,
Thoothukudi District vide Ref.No.WLS5 (A)/21085/2016 dated
03.01.20109.

iii. Only after obtaining NOC from NBWL, mining lease was applied
and granted vide District Collector Proceeding
No.Rc.No.G.M.1/816/ 2013 dated 07.12.2018, under the
provisions of Rule 19(1) & 20 of the Tamil Nadu Minor Mineral
Concession Rules, 1959 with a validity for a period of five years

subject to the condition that:

“4, The grantee shall be allowed to continue the quarrying
operation beyond 22.10.2020 only after the production of
Environmental clearance amended by SEIAA as stated or
obtaining of Environmental clearance required for the remaining

period of lease.”

iv. The Assistant Director, Department of Geology and Mining.
Thoothukudi has reported that the lessee has quarried and
transported 119550 cbm of rough stone and 7350 cbm of gravel
on payment of required seignior age fee by obtaining transport
permit and 68345 cbm of rough stone and 6438 cbm of gravel is
remaining to be quarried. Further he requested the proponent to
get amendment to validity of EC to a period of five years from the
date of execution of mining lease vide Rc.No.G.M.1/816/2013
dated 19.08.2020.

8. It is respectfully submitted that in view of the above the Authority
decided to issue amendment for the validity of Environmental Clearance
already issued vide SEIAA-TN/F.No.3032/EC/1(a)/2339/2015 dated
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ASSESSMENT AUTHORITY - TAMIL NADU

No. 327, Metros, Sth Floor,

Anna Salai, Nandanam, Chennai-600 035.
Page 4 of 9 el



04.11.2015 for a period of five years from the date of execution of mining
lease (valid up to 06/12/2023) subject to the condition that the total
quantity of rough stone shall not exceed 187895m? and gravel shall not
exceed 13788m? in the period of 5 years from the date of execution of

mining lease. All other conditions remain unaltered.

9. It is respectfully submitted that the Project Proponent/Petitioner had
applied to the State Level Environment Impact Assessment Authority -
Tamil Nadu (SEIAA-TN) seeking Terms for Reference for the Rough
Stone and Gravel quarry over an extent of 6.02.5 Ha in S. F. Nos.
756/1 and 756/2 Padmanabamangalam Village, Srivaikundam Taluk,
Thoothukudi District, Tamil Nadu vide proposal
No.SIA/TN/MIN/408810/2022 dated 01.12.2022 under the category
‘B1’ of item No.1 (a) “Mining of Minerals” of the Schedule to the EIA

notification, 2006 as amended.

10. It is respectfully submitted that the proposal was earlier placed in the
273rd Meeting of SEAC held on 14.05.2022. The Committee noted that
as per the mining plan, the lease period is S years. The production as
per mining plan for 5 years is not to exceed - 1286775 m3 of Rough
Stone, 257232 m3 of gravel & 191815 m3 of weathered Rock. The
Annual peak production as per mining plan is 259045 m3 of Rough
Stone (1 year), 58512 m3 of gravel (1 year) and 39715 m3 of weathered
rock (1 year) with ultimate depth of 62 BGL. The PP has not turned up
during the meeting, hence SEAC decided to defer the proposal and

called for explanation for not attend the meeting.

11.1t is respectfully submitted that the proposal was subsequently placed
in the 345t Meeting of SEAC held on 10.01.2023. SEAC noted the

report by Ex-member Mr. B. Sugirtharaj, Kovilpillai who is an expert in

Forest and Wild life activities.
o, e
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“Dear Sir / Madam,
The following report is placed before the SEAC for consideration.

Vallanadu Blackbuck Sanctuary is the southernmost abode of
blackbucks in India. This sanctuary houses varieties of animals and
plants. The fauna of Vallanadu Blackbuck Sanctuary includes
blackbuck, spotted deer, sambar, scaly ant eater, monitor lizard, jungle
cat, grey mongoose, black naped hare, vipers, peacock, heron, grey
francolin, common quail, crested hawk eagle, black winged kite, red
wattled lapwing, night jar, sparrows, homed owl etc. This is an isolated

hillock with scrub jungle.

This sanctuary is dedicated for the conservation of blackbuck an
endangered animal, found in the red data book ol IUCN and included in
schedule I of Wildlife Protection Act, 1972.

Blackbucks require open grassland with intermittent bushes. They are
sensitive to environmental pressures and adequate land is required for
their survival. The limited space available in the sanctuary along with
scarcity of food and water especially during summer poses a great threat

for their survival.

The blackbucks have regular habit of coming out of the sanctuary and
graze in the wastelands on the eastern and western sides outside the

sanctuary.

Under these circumstances, I request the committee to consider the points

mentioned in the research papers,

1. "Conservation of a fragmented population of blackbuck” published
in Current Science, Vol. III, No. 3, 10t August 2016.

PRI Member Secretary
STATE LEVEL £'.'RONMENT IMPACT
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" In VBS blackbucks were seen spending the night in the grass
Jallow outside and move towards the forests only when
disturbance levels increased in the outside areas. It therefore
appears that the preferred habitat lies in the eastern fallow
outside the VBS." (Pg.547)

"Moreover, the land use further away from the fallow is highly
urbanized, and industrialized due to the presence of quarries."
(Pg.547)

"There are increasing evidences to this, as blackbucks are
Jrequently seen 5 km away from VBS along main roads and also

in private farms and near irrigation tanks." (Pg.548)

2. "Distribution patterns and habitat requirements of blackbucks in
Vallanadu Blackbuck Sanctuary implications for conservation and
management." published in Indian Forester, 140 (10): 1005-1013,
2014.

"Most of the herds (blackbucks) were seen in the open fallow

grasslands on the eastern side.of the sanctuary." Pg. 1008

"A few perennial sources outside the reserve were mostly visited
by domestic livestock, but also frequented by blackbuck."
Pg.1008

"The open fallow (grassland) outside the eastern edge of VBS
offers water and forage and good staging sites for the males but
not adequate protection. This patch of open fallow land is an
island of about 3 sq km surrounded by activities such as mining,

real estate and proposed highway construction." Pg.1011

PEREAVAS

———

Member Secretary
STATE LEVEL ENVIRONMENT IMPACT
ASSESSMENT AUTHORITY - TAMIL NADU
No. 327, Metros, Sth Floor,
Anna Salai, Nandanam, Chennai-600 035.
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"The open fallow grasslands may serve as important breeding
areas of the Buck and needs to be conserved alongside the

sanctuary." Pg. 1012

"These areas are however, coming in conflict with quarrying activities,

which are creating continuous disturbances to the blackbuck." Pg. 1012

These research papers clearly mention that blackbucks move up to 5
km outside the sanctuary on the eastern side and mining activities will
have a disastrous effect on blackbucks. After examining the documents
& project proposals furnished by the project proponent, the SEAC
noted that Blackbuck is the prominent species in Vallanadu blackbuck
WLD sanctuary in Thoothukudi district and this is its southernmost
habitat in the country. Blackbuck is an endangered species and
included in TUCN red data book in the category in VUC (vulnerable
status) and under Schedule 1 of the WP Act, 1972. The blackbucks
“ often come out of sanctuary for foraging, hiding, water etc., Further,
Blackbucks are very timid and shy animals and the proposed activity
involves rock blasting noise, vibrations, dust, smoke and other
anthropogenic disturbances and these will have adverse effect on this
vulnerable species. Mining in this area will have devasting effect on the
life of black buck which is an endangered animal (schedule 1). Article
51E says environmental protection and protecting animal wild life is

the duty of every citizen.

If the proposed mine located at a distance of 1.7 km from the sensitive
Vallanadu Blackbucks Sanctuary and hence there is a heavy danger
that these bucks may get trapped into this mining area even with
fencing and we are of opinion that the Eco services being rendered by

these endangered needs to be protected. Hence in order to protect the
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Member Sccretary
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12.

endangered animals which otherwise will extinct from the area, the

SEAC decided not to recommend the proposal.

It is respectfully submitted that the subject was placed in the 590
authority meeting held on 09.02.2023. In view of the SEAC Minutes,
the authority decided to request the Member Secretary, SEIAA to
communicate the SEAC minutes to the project proponent held on
10.01.2023 and rejection letter was granted to the project proponent
vide Letter No. SEIAA-TN/F.N0.9036/2022 dated: 11.04.2023.

Therefore, humbly prayed that this Hon’ble Tribunal may be pleased to
dismiss the present appeal as this Hon’ble Tribunal may deem to fit and

proper in light of the facts and circumstances of this case and thus

~ Qa

P

render justice.

Member Secretary

STATE LEVEL ENVIRONMENT IMPACT -
ASSESSMENT AUTHORITY - TAMIL NADU

No. 327, Metros, Sth Floor,

Anna Salai, Nandanam, Chennai-600 035.

Solemnly affirmed in Chennai Before me,

On this the 23rd day of June 2025 @Z ﬁ,,. 3/7/2003)

And signed his name in my presence (rO. 104, laco chambera

Advocate, Chennai
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10

boundary of the project site with at least 3 meters wide and in between blocks
in an organized manner

19. A Disaster management Plan shall be prepared and included in the EIA/EMP
Report.

20.A Risk Assessment and management Plan shall be prepared and included in the
EIA/EMP Report.

21. The specific flora & fauna studies shall be carry out with the help of local
School/College students and the same shall be included in EIA Report.

22.The Socio-economic studies should be carried out within a 5 km buffer zone from
the mining activity. Measures of socio-economic significance and influence to the
local community proposed to be provided by the Project Proponent should be
indicated. As far as possible, quantitative dimensions may be given with time
frames for implementation.

23.1f any quarrying operations were carried out in the proposed quarrying site for
which now the EC is sought, the Project Proponent shall furnish the detailed
compliance to EC conditions given in the previous EC with the site photographs
which shall duly be certified by MoEF&CC, Regional Office, Chennai (or) the
concerned DEE/TNPCB.

24.Concealing any factual information or submission of false/fabricated data and
failure to comply with any of the conditions mentioned above may result in
withdrawal of this Terms of Reference besides attracting penal provisions in the
Environment (Protection) Act, 1986.

Agenda No: 273-16
(File No: 9036/2022)

Proposed Rough stone & gravel quarry lease over an extent of 6.02.5 Ha in, §. F. Nos.
756/1 and 756/2 Padmanabamangalam Village, Srivaikundam Taluk, Thoothukudi
District, Tamil Nadu by Thiru J. Raja Jebadoss - For Terms of Reference.
(SIA/TN/MIN/72589/2022 Dt: 24.02.2022)

The proposal was placed in 273 SEAC meeting held on 14.5

proponent:s given a detailed presentation. The details of the proje
MEM ECRETARY 55 CHAI
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proponent are given in the website (parivesh.nic.in}.
The project proponent gave detailed presentation. SEAC noted the following:

1. The Project Proponent, Thiru J. Raja Jebadoss has applied for Terms for Reference
for the proposed Rough stone quarry lease over an extent of 6.02.5 Hain §S. F.
Nos. 756/1 and 756/2 Padmanabamangalam Village, Srivaikundam Taluk,
Thoothukudi District, Tamil Nadu.

2. The project/activity is covered under Category “B1” of Item 1{a) “Mining Projects”
of the Schedule to the EIA Notification, 2006.

3. As per the mining plan, the lease period is 5 year. The production as per mining
plan for 5 years is not to exceed — 1286775 m3 of Rough Stone, 257232 m3
of gravel & 191815 m3 of weathered Rock. The Annual peak production as per
mining plan Is 259045 m3 of Rough Stone(1* year) , 58512 m3 of gravel (1
year) and 39715 m3 of weathered rock (1* year) with ultimate depth of 62
BGL

The Committee noted that the PP has not turned up during the meeting, hence SEAC
decided to defer the proposal and called for explanation for not attend the meeting.
Agenda No: 273-17

(File No: 9041/2022)

Proposed Grain based distilleries for Ehanol Blended Petrol S. F. Nos. 33/2A, Thervoy
kandigai Village, Gummidipoondi ,Tiruvallur District, Tamil Nadu by M/s SLB Ethnol Pvt
Limited - For Terms of Reference. (SIA/TN/IND2/72579/2022 Dt: 23.02.2022)

The proposal was placed in 273 SEAC meeting held on 14.5.2022. The project
proponent has given a detailed presentation. The details of the project furnished by the
proponent are given in the website (parivesh.nic.in).

The project proponent gave detailed presentation. SEAC noted the following:
1. The Project Proponent, M/s SLB Ethanol Pvt Limited has applied for Terms for

Reference for the proposed Grain based distilleries for Ethanol Blended Petrol §. F.

Nos. 33/2A, Thervoy kandigai Village, Gummidipoondi ,Tiruvallur District, Tamil

Nadu, Tamil Nadu. '

2. The ject/activity is covered under Category “B1” of Item 1(a} “Mining

ME XPrarY 56 CHAIRMAN
SEAC -TN SEACL TN
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Mows, the propodal was again placed in the 345" 3EAC Meeting held on 10012021,
IEAC noled that 1he propenent had given a requed for withdrawal for this proposal
vide online number $18/TNMIN 2402022 DT, 20,01.2022, Further, the proponent
had obrained Environmental Clearance vide Lr.MNo. SEIAA-
TN MG R0 EC. NO.S1602022 Dated: 18.07,. 2022 for the same survey number vide
Online Praposal Mo, SIATHNAAINS 264129/2022 Dt: 28.03. 2022 under B2 Category.
Henzz, the peoponent chall submir & clardfleatlon ragarding the change of calegory from
Bl 1o B2 10 O/o SEIAA and upon the raceipt of clarification. SEIAA may decide upon
the proponent's request [ withdraw the current proposal (SIATREMINS 2402022
DT.20.01.2022) based on merlts,

Agenda Mo: 345-25
(Fle No: 9G36/2022)
Proposed Rough stone & gravel quarry lease over an extent of 6.02.5 Ha in, £, F. Nos,
736/ and 736/2 Padmansbamangslam Village, Srivalkundam Taluk, Thoothukodi
District, Tamil Madu by Thiru ). Raja Jshadoss - For Terms of Refererce.
(FIATN/MIMS 7 2539/2022 Dt: 24.02.2002)

The proposal was placed in 27 3$EAC meeling held on 14.5.2022. The details
of the projed furnished by the proponent are giver in the webzlte [parbvesh,nicin).
The SEAC nated the following:

1. The Propect Proponent. Thino J. Rapa Jebadoss hat applied for Terms for
Reference for the proposed Rough slone quarry lease owver an extent of £.02.5
Ha in . F. Mos, 75671 and 756/2 Padmanabamangalam Vitlage, Srovaikundam
Taluk. Thoothukudi District. Tamil Madu,
2. The project/adivity is coversd under Category “B17 of ltem 1(z) “Mining
Projects” af the $chedule to the ElA Notiffcallon, 2006,
The Committes noted that the PP has not turned up during the meeting. hence
SEAC decided to defer the proposal and <alled for explanation for not attend the

meefing.

Mow the proposal was placed in 345SEAC meeting held on 10.01.2023,

MEMBER. SECRETA 141 CHAIRMA,
SEAC -TH SEAC.T
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Report by Ex-mernber Mr B Sugirtharaj Kovilpillal whe ic sn expert in Farest and Wild
[Ife acthvities,

“Crear r 7 Madam,

Five foftoaving report i placed before the SEAL fov consideralion.

Vaffanadly Sfack:buck Sancuary ff the southemmost abode of Blackbougc: fn fndia, This
1anciuary ol vartelies of arimaly 2nd plants, The laone of Vallznady Blackbuck
fanctuary ingluder Blackbuck, spotied deer. rambser. sahe anr eafer, monitor ifzand.
Jungle cal, prey mongoode, Back naped have, viper. peacock, heron, grey francolin,
COMMITAn quall, crested hawk eagle, Black winged kite, red wartled Iapwing. righ! jar.
fparrens, homed puwd erc. This is an Bolated Iiliock wiilt icrads jungla.

Thit sanciwary & dedicated for the comanvation of Mackbuck an endangered animal,
found i rhe red daca ook of IUCN ang incdluded in schedile | of WAldiife Frovedion
Ag, 1§72

Slackbucks requive cpen grasdandg with infermitient Dushes. They are sepsitive o
environmmental pressures and adeguate land i required for (reir survival The fimiffed
ipace

available in the sancuary slong with scarcity of food and water eipecially ouring
fummer povas a3 great threal for their sonsfval

The biackineks have regular habit of coming out of the sanctuary ahd graze in the
wastelamds of e faitennt and wesferm mges outside the fanciian

Lnder these cirenmistances, | reguent the commiitee to consider e points fmentioned
i Fie PRRAreR fraeer,
£, Woniereation of a fagrmented popedation of Mackthoedk™ pobfiched in Ctrvent
Jefensce, Woll #, Moo 3, e Augist 2006

% Tl LR Blackbucks watre rean spending the alght in the graos fallov: owlgcls amd
" MAEM LE: ARY 142 CHAIRMA
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move fowdands the foresfs oy witen disfurbancae fevals incneased in e oldsoe
arzai, T therefore appear: the the oroferred fabiler fer in the castern Raifow
SUticle the 1B (Fa 547)
Wlaregver, ffe fand vie Rurther away from e falfow If gty wrbanfaed, and
industristized die fo the pressnce of quarrtes.” (Pe. 547)
“There are incroating evidences 10 this. aF biackbueke sre frequentiy roen 5 fm
sty frome VBS along main rowds and alio i privats farms and near irrigation
tanks." (Pg. 548
< "Disteibetion palterns and habilal requirements of Slackbucks in Vallanadu Blackiuck
Sanciuary implications for conenation and management.” publided in Indian
Forester, I4Q (13 « 10050713 2004,
“Most of the herds (Blackbucki) were soen i the open faffow gradends on the
RI5i00n side of the rancruacy. = Fg (08
A few perenylial fources ouitide the rerenee wore mostly wisited By dommesric
fiverrock, bur, alio frequentsd By diackbuck, ° P 1O08
The open fallow (grosdand) ouiride ihe esifern edge of VES offers water and
farrags arwd Rood staging siler for the males bul not adequals prolection, This
pPolch of gper (piiow W s an iland of aboun 3 19 Kim suerounded By acthatios
fuch ar mining, reafl edlate and propored fighway constroetion. ™ Pe tal
The Open (gifow grasiands msy serve a5 Important brieding sress of the Sk
and needs fo be covierad alangiids rhe ranctuany. ™ P iR

“Threre areal are Rowdver. covming in conflict with guarrving activilles. which ars
Creafing confinuous disiurbences 1o the Mackbuek, " Pe i

These resecarch papers eleady mention that blackbucks move upta 5 km
outside the sanctuary on the eastern side and maning acthrties will have a dicasrous
#ffect on blackbucks. After examining the documents & project proposals lumished
by the project proponert, the $EAC noted that Blackbuck is the prominent specles n
Vallanadu Dblackbuck WALD tanctuary in Thoothukudl dbstriet and this s s
southernmost habitat in the country. Blackbuck i an endangered spacies and
tncluded in [UCH red data book in the category in VUC [vulnerable sralus) and
under Schedule 1 of the WP Ac. 1972, The blackbucks often come out of sanctuary

for foraging, hiding, water =ic., Further, Blackbucks are wery timid and sk animals

MEMBER SECRET, 143 CHAIR
SEAC TN TEAC-
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and the proposed activity involves rock blasting noise, vibrations, dust, smoke and
oiher anrthropogenic disturbances and these will have adverse effect on this
vulnerable species, Mining in this area will have devasting effect on the life of black
buck which 15 an endangered andmal (tcheadule 1), Artlde SIE cayt etnaronimental
protectton and protesttng antmal wild life i; the duty of every cllizen.

If the proposed mine located at a distance of 1.7 km from the semitive
Vallanadh Blackbucks Sanchuary and hence there is a haaey Janger that these bucks may
zet trapped into this mining area even with fencing and we are of apdnkon at the Eco
services being rendered by these endanpered needs to be protected, Hence in order to
prolect 1he endangered animals which altherwise will extinet froe the area, the SEAC
decided not to recommend the proposal for the grant of Environmeital Chesrance.

Agenda Mo: 345-26
{File No: 9054/2022)

Proposed Rough stone quarmy lease aver an exient of 4.84.40 Ha In §.F. Nos. 8351,
855/2. 856/1. 858/1A, B5B/2A, 858/3A, 859/, B3%/2. 3601 and BHD/2 Tharuvai
Villoge Palayamkottai Tahk, Tounehedl Distric Tami HNadu by Thinn A
sankaranarayanan ¢ Sankaran - For Terms of Reference. ($1A/TR/MIN/G9670,/202104:
02.03.2022)

The proposal was carlier plased in 274%EAC mweting held on 19,5,2022, SEAC

noted thal the proponsnt was absent.The Committee, therefore. declded o delet
the proposal and called for the explanatian fer not aftending the meeting. The

proposal was again taken for appralaal In Ihb 345" meefing of 3EAC held on
10.01.2023. The Committee noted that the projedt proponenl was gain absent for the
mesting. $EAC dedded to defer the subject 10 a2 later date directlng the projed
proponent to furnish the regson for nod artending the meeting.
Apenda Na: 345- 27
{File Mo: 90572022}
Proposed Rough stone & pravel quarry lease over an extent of 4.46.0 Ha in 5.F. MNos.
856, B57 & 851/6A(P) Nathikudl Vilage, Vembakottal Taluk. Virudhunagar District
Tomil Mady by Thiru B Vishru Prassdb- For Terms of Refersnce.
{IATHNMINZ 2320202201 01.01.2022)

The proposal was placed in 27340SEAC meehimg held on 195 2055, Thie details of

the project furpughed by the proponent arg given in Lhe website (patirash.nic ).

RAER SE ARY 144 CHAI
SEAC -TH SEAC-
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submit a reply within the stipulated time, Environmental

Clearance issued shall be revoked.

25.

Proposed Rough stone & gravel
quarry lease over an extent of
6.02.5Hain, S. F. Nos. 756/1 and
756/2 Padmanabamangalam
Village, Srivaikundam Taluk,
Thoothukudi  District, Tamil
Nadu by Thiru J. Raja Jebadoss -

For Terms of Reference.

9036

The authority noted that this proposal was placed for
appraisal in 345" meeting of SEAC held on 10.01.2023
and the Committee noted that,

Report by Ex-member Mr.B.Sugirtharaj Kovilpillai who
is an expert in Forest and Wild life activities.

“Dear Sir / Madam,

The following report is placed before the SEAC for

consideration.

Vallanadu Blackbuck Sanctuary is the southernmost
abode of blackbucks in India. This sanctuary houses
varieties of animals and plants. The fauna of
Vallanadu Blackbuck Sanctuary includes blackbuck,
spotted deer, sambar, scaly ant eater, monitor lizard,
Jungle cat, grey mongoose, black naped hare, vipers,
peacock, heron, grey francolin, common quail,
crested hawk eagle, black winged kite, red wattled
lapwing, night jar, sparrows, homed owl etc. This is

an isolated hillock with scrub jungle.

This sanctuary is dedicated for the conservation of
blackbuck an endangered animal, found in the red
data book ol IUCN and included in schedule | of
Wildlife Protection Act, 1972.

Blackbucks require open grassland with intermittent
bushes. They are sensitive to environmental
pressures and adequate land is required for their

survival. The limited space available in the sanctuary

_ |
/
29
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along with scarcity of food and water especially

during summer poses a great threat for their survival.

The blackbucks have regular habit of coming out of
the sanctuary and graze in the wastelands on the

eastern and western sides outside the sanctuary.

Under these circumstances, | request the committee
to consider the points mentioned in the research
papers,
1. "Conservation of a fragmented population
of blackbuck” published in Current
Science, Vol. lll, No. 3, 10" August 2016.
" In VBS blackbucks were seen
spending the night in the grass fallow
outside and move towards the forests
only when disturbance levels
increased in the outside areas. It
therefore appears that the preferred
habitat lies in the eastern fallow
outside the VBS.” (Pg.547)
"Moreover, the land use further away
from the fallow is highly urbanized,
and industrialized due to the presence
of quarries.” (Pg.547)
"There are increasing evidences to this,
as blackbucks are frequently seen 5 km
away from VBS along main roads and
also in private farms and near
irrigation tanks.” (Pg.548)
2. "Distribution  patterns and  habitat

MEMBER SECRETARY MBER M
30
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conflict with quarrying activities, which are
creating continuous disturbances to the
blackbuck.” Pg.10/2

requirements of blackbucks in Va//anadu—‘
Blackbuck Sanctuary implications for
conservation and management.”
published in Indian Forester, 140 (10) :
1005-1013, 2014,

"These areas are however coming in

"Most of the herds (blackbucks) were
seen in the open fallow grassiands on
the eastern side of the sanctuary.”
Pg.l008

"A few perennial sources outside the
reserve  were  mostly visited by
domestic  livestock,  but, also
frequented by blackbuck.” Pg.1008
The open fallow (grassland) outside
the eastern edge of VBS offers water
and forage and good staging sites for
the males but not adequate
protection. This patch of open fallow
land is an island of about 3 sq km
surrounded by activities such as
mining, real estate and proposed
highway construction.” Pg.l01

"The open fallow grassiands may serve
as important breeding areas of the
Buck and needs to be conserved

alongside the sanctuary.” Pg.10/2

ER SEC

ARY
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These research papers clearly mention that
blackbucks move upto 5 km outside the sanctuary on the
eastern side and mining activities will have a disastrous
effect on blackbucks. After examining the documents &
project proposals furnished by the project proponent, the
SEAC noted that Blackbuck is the prominent species in
Vallanadu blackbuck WLD sanctuary in Thoothukudi
district and this is its southernmost habitat in the country.
Blackbuck is an endangered species and included in
TUCN red data book in the category in VUC (vulnerable
status) and under Schedule 1 of the WP Act, 1972. The
blackbucks often come out of sanctuary for foraging,
hiding, water etc., Further, Blackbucks are very timid and
shy animals and the proposed activity involves rock
blasting noise, vibrations, dust, smoke and other
anthropogenic disturbances and these will have adverse
effect on this vulnerable species. Mining in this area will
have devasting effect on the life of black buck which is
an endangered animal (schedule 1). Article S1E says
environmental protection and protecting animal wild life
is the duty of every citizen.

If the proposed mine located at a distance of 1.7
km from the sensitive Vallanadu Blackbucks Sanctuary
and hence there is a heavy danger that these bucks may
get trapped into this mining area even with fencing and
we are of opinion that the Eco services being rendered by
these endangered needs to be protected. Hence in order
to protect the endangered animals which otherwise will
extinct from the area, the SEAC decided not to
recommend the proposal for the grant of Environmental
Clearance.

In view of the above, the authority decided to request the
Member Secretary, SEIAA to communicate the SEAC

3
ER SECRETARY M Q&KM\/A{
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minutes to the project proponent held on 10.01.2023. —l

26. |Proposed Rough stone quarry [ 9054 | The Authority noted that the proposal was placed in
lease over an extent of the 345™ meeting of SEAC held on 10.01.2023. The
4.84.40Ha in S.F. Nos. 855/1, Committee noted that the project proponent was gain
855/2, 856/1, 858/1A, 85 8/2A, absent for the meeting. SEAC decided to defer the subject
8358/3A, 859/1, 859/2, 860/1 and to a later date directing the project proponent to furnish
860/2  Tharuvai Village the reason for not attending the meeting.
Palayamkottai Taluk, Tirunelveli The Authority decided to request the Member Secretary,
District Tamil Nadu by Thiru A. SEIAA TN to communicate the aforesaid SEAC minutes
Sankaranarayanan @ Sankaran - to the Proponent.
For Terms of Reference.

27. | Proposed Rough stone & gravel | 9057 | The authority noted that this proposal was placed for

quarry lease over an extent of
4.46.0Ha in S.F. Nos. 856, 857 &
861/6A(P) Nathikudi
Vembakottai

Village,
Taluk,
Tamil

Nadu by Thiru R. Vishnu

Prasadh-  For of

Reference.

Virudhunagar  District

Terms

appraisal in 345" meeting of SEAC held on 10.01.2023
and the SEAC noted that,

As per G.O Ms No. 14 E&F (FR.5) Dt. 8.2.2021

Tamil Nadu, the Government has, by merging
Srivilliputhur Grizzled Squirrel Wild Life Sanctuary &
Megamalai Wild Life Sanctuary and adding some
additional areas, formed “Srivilliputhu Megamalai Tiger
Reserve” under Wild Life (P) Act 1972. The SEAC
decided that the PP shall furnish a letter from
DFO/Deputy Director/WLW concerned indicating the
shortest distance from the proposed site to “Srivilliputhu
Megamalai Tiger Reserve.

Further, SEAC noted that a fire cracker unit is
located at a distance of 65m from the project site, hence
the PP shall obtain and submit a NOC from the Joint
Chief Controller of Explosives, Petroleum and
Explosives Safety Organisation (PESO), FRDC
Complex, Sivakasi, Virudhunagar District.

ER SECRETARY / M
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BEFORE THE HON’BLE
NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI
Appeal No. 71 of 2024
Mr. Raja Jebadoss,
S/o. Mr. Jeyasundarapandiayan,
D.No. 3/442-4, Theni Road Kumaragiri village,
Pudukkottai post, Tuticorin District 628 103.
Ph. 94431 49699
Email: msklawoffice@yahoo.co.in
...Appellant
Vs

1. State Level Environment Impact Assessment
Authority (SEIAA),

Rep. by its Member Secretary,
And Another

...Respondents

COUNTER AFFIDAVIT OF 1st and 2rd RESPONDENTS

COUNSEL FOR 1st and 2nd RESPONDENTS



